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Bsctety Worker* Mines Worker* Plantation Workers

Bombay. .

Madhya Pradesh 

.Madras. . 

Andhra Pradesh. 

Orissa.
Uttar Pradesh. . 

"West-Bengal. .

M yso re . .

Kerala. .

Punjab. . 

Rajasthan.

D e lh i. .
Jammu & Kashmir.

Total number of 
centres.

4. Bombay City . 
j. Ahmedabad.
6. Nagpur.
7. Bhavnagar.
8. Sholapur.
9. Bhopal.
10. Indore.11. Gwalior.
12. Madras.
13. Madurai.
14. Coimbatore, 
ij. Guntur. City.
16. Hyderabad City.
17. Sambalpur.
18. Kanpur.
19. Varanasi.
20. Saharanpur.
21. Calcutta.
22. Howrah.
23. Asansol.
24. Bangalore City.

25. Ernakulam.
26. Alwaye,
27. Amritsar.
28. Yamunanagar.
29. Jaipur.
30. Ajmer.
31. Delhi.
32. Srinagar.
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Workshops for Industries

1819. Shri Kumaran: WiTl the
Minister of Commerce and Industry
be pleased to state:

(a) at what stage is the scheme for 
the establishment of the following 
workshops in Kerala:

1. Machine Tool Factory at Ettu-
manoor;

2. Motor Manufacturing Unit at
Thiruvilla;

3. Stainless Steel Utensils con­
cerns at Attingal;

4. Tin Can and Tin Painting
Centre at Muvattupuzha;

5. Engineering Tools Service at
Alleppey; and

4. Balaghat.

3. Guntur.

6. Barbil.

7. Raniganj.

8. Kolar Gold 
Fields.

5. Coonoor.

6. Darjeeling.
7. Jalpaiguri.

8. Chickmagular.
9. Ammathi.
10. Munnor.
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(b) whether it is a fact that valu­

able machinery and equipment secur­
ed for these workshops are lying 
idle, exposed to sun and rain due to 
want of building to house them?

The Minister of Commerce and 
Industry (Shri Lai Bahadur Shastri):
(a) and (b). A statement is attached. 
[See Appendix VI, annexure No. 81]

Spare Parts of Motor Cars

1820. Shri Pangarkar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the value of spare parts of 
motor cars manufactured in India 
during 1957-58;
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(b> whether any apart part* have assistance given by Qoveriuswt ior
been exported abroad during the the shoe-making Industry in the
■ above period; aad Bombay State during 1887-98?

(c) if so, the value of the exports 
and the names of the countries where 
the exports are made?

The Minister of Commerce and 
Industry (Shri Lai Bahadur Shastrl):
(a) Figures are not maintained for 
motor cars only; also the value of 
the spare parts manufactured by the 
automobile manufacturers in addi­
tion to their main production of 
vehicles is not available. The total 
value of parts (excluding rubber 
items) produced by the licensed 
ancillary industries in 1957 was 
about Rs. 5:1 crores.

(b) and (c). Separate figures are 
not maintained of the export of 
spare parts of automobiles. During 
Aprii-September 1957, about Rs. 5 
lakhs worth of “Bodies, chassis 
frames and other parts for road 
motor vehicles (except parts ' for 
motor cycles and side-cars) '1 were 
exported to sixteen Asian and Afri­
can countries.

Subsidised Industrial Housing Scheme 
in Bombay

1821. Shri Pangarkar: Will the
Minister of Works, Housing and
Supply be pleased to state:

(a) the amount sanctioned to the 
Bombay State by way of subsidy 
and loan under the subsidized Indus­
trial Housing Scheme so far; and

(b) the progress made under the 
Scheme?

The Deputy Minister of Works, 
Housing and Supply (Shri Anil K. 
Chanda): (a) and (b). A statement 
giving the required information is 
attached. (See Appendix VI, annex- 
ure No. 62. |

Shoe-making Industry in Bombay

1822. Shri Pangarkar: Will the
Minister of Commerce and Industry
be pleased to state the amount of

Ike Minister of Commerce i s l  
Industry (Shri Lai Bahadur Shastrl) £
The Government of India have not 
given any assistance for the Shoe- 
making Industry as such in the 
Bombay State during 1957-58. How­
ever, funds to the extent of Rs. 5*389 
lakhs (Loan: Rs. 4-10 lakhs; Grant: 
Rs. 1.489 lakhs) have been sanctioned 
to the Government of Bombay for 
the development of leather and 
allied Industry, during 1957-58.

Displaoad Persons from East Pakistan

i >29 /  shrl s * **• Banerjee:
\  Shri Tangamani:

Will the Minister of Rehabllltatim 
and Minority Affairs be pleased to 
state:

(a) the amount given to U.P. Gov­
ernment for the rehabilitation of dis­
placed persons from East Pakistan so 
far; and

(b) the number rehabilitated?

The Parliamentery Secretary to the 
Minister of Rehabilitation and Mino­
rity Affairs (Shri P. S. Naskar): (a)
Rs. 53.53 lakhs upto the end of 1957-
58.

(b) About 1,100 families.

Auction of Evacuee Buildings

1824. Shri DaIJtt Singh: Will the
minister of Rehabilitation and Mino­
rity Affairs be pleased to state:

(a) the number of evacuee build­
ings which have been auctioned in 
the Punjab State upto 1957; and

(b) the number of evacuee build­
ings which have been given to the 
displaced persons against their 
claims?




